‘PRINCIPAL BENCH

CENTRAL ADMINISTRATIVE TRIBUNAL,

O0.A. NO. 897 of 1996

New Delhi this the 7th day of May: 1996

I /
HON'BLE MR. K. MUTHUKUMAR. MEMBER (BA)

shri Gulam sabir
s/o Late shri Ramzan Khan

c-249 Minto Road CompleX, _
New Delhi-110 002. i ...Applicant

BY Advocate Shri Asrar Ahmed

Verswss

! 1. Union of India through .
The Secretary to the “
Ministry of Urban Development,
. , Government of India,
: ' Nirman Bhawan, N
New Delhi. K

2. The Director of Estates.,
Directorate of Estates,
Ministry of Urban Development,
Government of India, )
Nirman Bhavan,

New Delhi.

3. shri P.M. Misra,
Estate Officer, ,
Directorate of Estates,

Nirman Bhawan.
New Delhi. .Respondents

ORDER - (ORAL)

Hon'ble Mr. K. Muthukumar
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